(1 TEM NO. 107 COURT NO. 6 SECTI ON XVI |

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 5651 OF 2005

M'S. CENTRAL COALFIELDS LTD. Appel | ant (s)

VERSUS

STATE OF JHARKHAND & ORS. Respondent ( s)

(Wth appln(s) for exenption fromfiling O T. and prayer for interimrelief and office report)
W TH
Cvil Appeal No.5650/ 2005

(Wth application for directions and with prayer for interimrelief)

Dat e: 28/02/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE TARUN CHATTERJEE
For Appellant(s) M. Ait Kumar Sinha, Adv.

For Respondent(s) M. Sunil Gupta, Sr.Adv.
M. Prantap Kal ra, Adv.

M. Copal Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

The matters are adjourned by three weeks.
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